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21.01.2009 
Hon'ble Mr. A.K. Gaur, Member (Jj 
Hon'ble Mr. S. N. Shukla, Member (A) 

None appears £or the applicant, even 
in the revised call. Shri Anil Kumar, 
rni in·~::,. l f o.r the .re sponde n ts is present. 

£or 
The O.A. is dismissed in default and 

non-rosecution. 
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